CAUSE LIST OF DB BENCH FOR 20-JANUARY-202 (TUESDAY) ( O

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT ! /"‘*‘ =
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN VIRTUAL HEARING
HYBRID HEARING FROM ITAT LUCKNOW
Srl | Appeal Number A::'::‘ Assessee Name Remarks

1 | ITA 44/ALLD/2010 | 2006-07 |[A] SAHARA STATES-GORAKHPUR

2 '| ITA 127/VNS/2020 | 2009-2010 | [A] SAHARA STATES-AOP (JOINT VENTURE)

3 | ITA 128/VNS/2020 | 2010-2011 | [A] SAHARA STATES GORAKHPUR - AOP (JOINT VENTURE)

4 | ITA 129/VNS/2020 | 2011-2012 | [A] SAHARA STATES GORAKHPUR - AOP (JOINT VENTURE)

5 | ITA 130/VNS/2020 | 2012-2013 | [A] SAHARA STATES GORAKHPUR - AOP (JOINT VENTURE)

6 | ITA 131/VNS/2020 | 2013-2014 | [A] SAHARA STATES GORAKHPUR - AOP (JIONT VENTURE)
7 | ITA 329/ALLD/2014 | 2009-10 |[A] SMT. CHHAYA SINGH, PROP. M/S VIJAY LAXMI CONSTRUCTION CO.

8 | ITA31/VNS/2018 | 2014-2015 |[D] SMT. SHYAMLEE SINGH

9 ITA 3/VNS/2019 | 201 1-2012 [A] M/S BANARAS ALANKAR KENDRA

10 | ITA 132/VNS/2019 2‘609-2010 [A] GORAKHPUR INDUSTRIAL DEVELOPMENT AUTHORITY

11 | ITA 133/VNS/2019 | 2010-2011 | [A] GORAKHPUR INDUSTRIAL DEVELOPMENT AUTHORITY

12 | ITA 134/VNS/2019 | 2015-2016 | [A] GORAKHPUR INDUSTRIAL DEVELOPMENT AUTHORITY

13 | ITA 175/VNS/2019 | 2012-2013 | [A] DEEPAK PANDEY

14 | ITA 1/VNS/2020 | 2009-2010 | [A] MANISH KUMAR DIDWANIA

15 | ITA 95/VNS/2020 | 2014-2015 | [A] SMT. VINDU SINGH .

16 | ITA 11/VNS/2021 | 2012-2013 | [A] RAMESH PANDEY

17 | ITA 12/VNS/2021 | 2012-2013 | [A] DEEPAK VIJAY PANDEY

18 | ITA 19/VNS/2021 | 2012-2013 | [A] M/S PANDIT ELECTRICALS PVT. LTD.

19 | ITA 16/VNS/2022 | 2016-2017 | [A] SHIV HARI PRASAD

20 | ITA 46/VNS/2022 | 2015-2016 | [A] ANIL RAI ' =

21 | ITA 50/VNS/2023 | 2017-2018 | [A] NAND LAL JAUHARI

22 | ITA 57/VNS/2023 | 2018-2019 | [D] AMBE PROTECH PVT. LTD.

23 | ITA 77/VNS/2023 | 2018-2019 | [A] NANHAKOO JAISWAL

24 | ITA 78/VNS/2023 2017-18 | [A] NIRMAL SINGH

25 | ITA 81/VNS/2023 | 2013-2014 |[A] M/S AKSHAT ROLLER FLOUR MILLS PVT. LTD.

26 | ITA 91/VNS/2023 | 2015-2016 |[A] M/S MAMTA BHAGAT
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CAUSE LIST OF DB BENCH FOR 20-JANUARY-2026 (TUESDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

HYBRID HEARING FROM ITAT LUCKNOW

srl

Appeal Number

- Assmt.
Year

Assessee Name

Remarks

27

ITA 94/VNS/2023

2011-2012

[A] SRI KRISHNA KUMAR

28

ITA 95/VNS/2023

2012-2013

[A] SHRI KRISHNA KUMAR

29

ITA 96/VNS/2023

2013-2014

[A] SHRI KRISHNA KUMAR *

30

ITA 113/VNS/2024

2014-2015

[A] KRISHNA KUMAR

31

ITA 114/VNS/2024

2015-2016

[A] KRISHNA KUMAR

32

ITA 115/VNS/2024

2016-2017

[A] KRISHNA KUMAR

33

ITA 116/VNS/2024

'2017-2018

[A] KRISHNA KUMAR

34

ITA 100/VNS/2023

2015-16

[A] MANSAROVAR

35

ITA 121/VNS/2023

2021-2022

[A] SHRI VIVEK KUMAR GU PTA

36

ITA 23/VNS/2024

2017-2018

[A] RAM'ASHISH YADAV

—

nt Registrar
19-Jan-202
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INCOME TAX APPELLATE TRIBUNAL, VARANASI
CAUSE LIST OF DB BENCH FOR 21-JANUARY-2026 (WEDNESDAY)
BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER quhwﬁ
IN VIRTUAL HEARING —
HYBRID HEARING FROM ITAT LUCKNOW

St | Appeal Number A::':rt' Assessee Name Remarks
1 | ITA26/VNS/2024 | 2017-18 |[D] NASIR JAMAL "

2 | CO1/VNS/2024 | 2017-18 |[A] NASIR JAMAL

3 | ITA 21/VNS/2024 | 2015-2016 | [A] HAMID ALI

4 | ITA40/VNS/2024 | 2015-2016 |[A] HAMID ALI

5 | ITA41/VNS/2024 | 2017-2018 |[A] HAMID ALI

6 | TTA42/VNS/2024 | 2017-2018 | [A] HAMID ALL

7' | TTA 28/VNS/2024 | 2015-2016 | [A] SHRINARAYAN YADAV (HUF)

8 | ITA31/VNS/2024 | 2014-2015 |[A] SHPL ENTERPRISES PRIVATE LIMITED

9 | ITA32/VNS/2024 | 2018-2019 | [A] RENUKESHWAR INVESTMENTS & FINANCE LTD.

10 | ITA48/VNS/2024 | 2011-12 |[D] MANOJ KUMAR GUPTA

11 | ITA67/VNS/2024 | 2014-15 |[A] RAJESH GUPTA

12 | ITA 72/VNS/2024 | 2017-2018 | [A] MANOJ KUMAR SINGH

13 | ITA 73/VNS/2024 N.A. | [A] SARAYUPARIN BRAHMAN PARISAD

14 | ITA77/VNS/2024 | 2017-18 |[A] MOHD KAMIL

15 | ITA 79/VNS/2024 | 2015-2016 |[A] SARVRAY ALAM "

16 | ITA 80/VNS/2024 | 2015-2016 |[A] SARVRAY ALAM

17 | ITA 81/VNS/2024 | 2018-2019 | [A] M/S RAI CONSTRUCTION

18 | ITA 90/VNS/2024 | 2017-2018 | [A] ARUN SAHU .

nt Registrar

19-Jan-2026|
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INCOME T. PPELLATE TRIBUNAL, VARANASI

CAUSE LIST OF DB BENCH FOR 22-JANUARY-2026 (THURSDAY)

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT W - )
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER ) 13—

IN VIRTUAL HEARING

HYBRID HEARING FROM ITAT LUCKNOW

Assmt.

Assessee Name Remarks
Year

Srf

Appeal Number

1 | ITA92/VNS/2024 | 2013-2014 |[A] THE ST. ANDREWS COLLEGE ASSOCIATION

2 | ma 96/VNS/2024 2016-17 | [A] MEENA AGARWAL

2022-23 to

3 | ITA 103/VNS/2024 2024-25

[A] HARIBANDHU TRUST

4 | ITA 106/VNS/2024 | 2017-18 | [D] SANJAY GUPTA

5 | ITA 109/VNS/2024 | 2017-2018 | [A] SANJAY KUMAR GUPTA

6 | ITA 112/V¥NS/2024 | 2018-2019 | [A] VINOD KUMAR MADDHESIYA

7 | ITA 118/VNS/2024 | 2017-2018 | [A] SAMPURNANAND SANSKRIT VISHWAVIDYALAYA

8 | ITA 121/VNS/2024 | 2017-2018 | [A] RAM KRIPAL SINGH

9 | ITA 122/VNS/2024 2218-2019 [A] LALLU RAM GUPTA

10 | ITA 125/VNS/2024 | 2013-2014 | [A] HARI MOHAN AGRAWAL HUF

11 | ITA 127/VNS/2024 | 2014-15 | [D] SHIV RAM KHEMKA

12 | ITA 129/VNS/2024 | 2021-2022 | [A] MALA GUPTA

13 | ITA 135/VNS/2024 | 2018-2019 | [A] KAUSHIV ASSOCIATE

14 | ITA 136/VNS/2024 | 2014-15 | [D] ABDUL MANNAN

15 | ITA 137/VNS/2024 | 2015-16 |[D] ABDUL MANNAN

16 | ITA 139/VNS/2024 | 2017-2018 | [A] REENA VERW\

17 | ITA 140/VNS/2024 | 2018-2019 | [A] APEX WELCARE PRIVATE LIMITED

18 | ITA 210/VNS/2024 | 2014-2015 | [A] SUNIL KUMAR YADAV k

19 | ITA 211/VNS/2024 | 2015-2016 | [A] SUNIL KUMAR YADAV

20 | ITA 212/VNS/2024 | 2016-2017 | [A] SUNIL KUMAR YADAV

21 | ITA 213/VNS/2024 | 2017-2018 | [A] SUNIL KUMAR YADAV

22 | ITA 143/VNS/2025 | 2016-17 |[A] RAJMANI YADAV

“

4

stant Registrar
19-Jan-2026




INCOME TAX APPELLATE TRIBUNAL, VARANASI Y -

/- )

]
CAUSE LIST OF DB BENCH FOR 23-JANUARY-2026 (FRIDAY) g |

BEFORE HON'BLE KUL BHARAT, VICE PRESIDENT
AND HON'BLE NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

IN VIRTUAL HEARING

HYBRID HEARING FROM ITAT LUCKNOW

Assmt.

Year Assessee Name Remarks

Srl | Appeal Number

1 SA 4/VNS/2025 | 2018-2019 | [A] NILESH KUMAR TIWARI .

MA 1/VNS/2019 2012-13 | [A] M/S NARAYAN DAS SARRAF & SONS

MA 10/VNS/2019 | 2012-2013 | [A] M/S RADHA KRISHNA PAYAL BHANDAR (P) LTD.

HlW N

MA 2/VNS/2023 2014-15 | [A] SMT, SEEMA SHAH

5 | MA 19/VNS/2023 | 2017-2018 | [A] M/S RATANDEEP GOLD & DIAMOND PVT. LTD.

nt Registrar
19-Jan-2026|




